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the Ministry
SHRI GURUDAS DAS GUPTA :
Madam, I requested you.

THE DEPUTY CHAIRMAN : The
House is run by the Chair and not by the
Minister.

SHRI GURUDAS DAS GUPTA:
Madam, I know your prerogative I request
you one minute. One question.

THE DEPUTY CHAIRMAN: Just
listen to me. If T allow this practice, I have
somebody there. Then there will be another
question. Then there would be Mr. Ahlu-
walia asking. Then there could be some-
body else also. I cannot discriminate bet-
ween you and Mr. Ahluwalia or somebody
else behind So, I cannot allow you. That
matter is closed now.

SHRI GURUDAS DAS GUPTA : One
point has not been answered by the Minister
of Defence.

THE DEPUTY CHAIRMAN : That you
may write to the Minister.

DISCUSSION ON THE WORKING OF
MINISTRY OF INDUSTRY-—contd.

THE DEPUTY CHAIRMAN : Shci
Shabbir Ahmad Salaria. Absent. Shri Bhad-
reshwar Buragohain. Absent. Shri Prakash
Yashwant Ambedkar will you speak ?

SHRI PRAKASH YASHWANT
AMBEDKAR (Nominated) : Yes.

THE DEPUTY CHAIRMAN : Actually
I must say the time allotted for the Ministry
of Industry is over.

SIS #Tq fRET AT =S T I JAT

Because excess time is being taken on this
discussion, let the Minister reply.

SHRI PRAKASH YASHWANT
AMBEDKAR : Madam, T am a nominated
Member. The nominated Members don't
belong to any political party.

THE DEPUTY CHAIRMAN : Nomni:
nated Member. O.K. Don’t také too long.
Take only two minutes.

SHRI PRAKASH YASHWANT
AMBEDKAR : Let me make my point
absolutely clear. Tt is not my case. Before
me also those who have spoken have faced
the same pattern. At least nominated
Members do not belong to any other party.

THE 'DEPUTY CHAIRMAN : After
Mr. Prakash Ambedkar speaks, = Raw
Awadhesh li :

1T ff IgT GHT A FrewT JifE T6
ST 1 FAATE AT E A THA H F901 § |

[The Vice-Chairman (Shrimati Sushma
Swaraj) in the Chair]

SHRI PRAKASH YASHWANT
AMBEDKAR : The point that I was mak-
ing is that the nominated Members come
last and when it comes to the question of
time they are axed. Somc of them, I think,
can make a better contribution on issues
and professions to which they belong. They
are selected to the House on the basis that
they have certain special traits in certain
departments. So, I think they can make
a better contribution and they should be
regarded as such by the House.

Madam, I now come to the industrial
issues. The Industry Ministry has been -dis-
cussed threadbare. The industrial policy
that we have been following since 1956
wits a mixed economy. Saddled mixed
economy, have now changed over to the
private economy. It is 2 mixed up economy.
Now, the question is whether i this world
the private economy that existed has.done
justice to the common man. Is it a fact
that this private economy - that exists in
the world is undergoing a change? It is
being said everywhere, specially by. the
leaders of your own political parties, that
even private economies are unstable and
we Wwill have to think in terms of a new
economic order. I think there the industrial
policy becomes more important. Madam,
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while framing the industrial policy with
regard to industrial relations, we have to
take into consideration the Centre, we have
to take into conmsidtration the States. As
we see the Department of Industry has
never taken into account the States. The
fancial viability of the State is as impor-
tant as the financial viability of the Centre.
Industry 1s one department which generates
resources. If we do not take the States
into consideration while framing the indus-
trial policy, we are going to have weak
States and we are going to have States
which are going to depend on the Centre
for their resources and for their survival.
In this situation, in this cycle which has
been going on in this country for the lust
40 years, may I make a suggestion to the
hon. Minister ? What is essential here 1s a
sound industrial policy. A sound industrial
policy is not merely based on production
and efficiency. According to me, these
things come laler, We have been flogging
the public sector. Let me give you an
example of the Hindustan Machine Tools.
(Time bell rings). In two minutes T will
complete. The Hindustan Machine Tools
has received a contract in Malaysia which
was to be completed in 13 months. But
they have completed the project in 11
months. If the public sector can show
efficiency in other countries, why can’t they
show efficiency in this country 7 It is the
question of bureaucratic control which
comes in. I am not going into it. But 1
will come to the main aspect with which
1 was dealing. If we want to have a sound
industrial policy, then, first we have to
see what type of industries are to be con-
trolled by the Central Government = and
what typc of induslries are to be controlled
by the States and give the rest of the indus-
tries to the private sector. The whole
industry has to be divided. Only thase
industries be placed with the Central
Government which are essential for them.
Those industries should be controlled by
the Central Government. For making Stales
viable, for making States financially sound
and to make them stand on their own
legs, only those industries may be placed
_nunder the control of the States which can
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be classified as necessary industry. Once
the industries are divided between the
Centre and the States, whatever industries
are left out, those may be given to the
private sector. A new environment has to
be created. I koow that the public sector
is not working satisfactorily. Everywhere
in the world, the corporatc sector has come
into being. But even the private sector is
not working satisfactorily.

For framing a new industrial policy, 1
suggest certain industries be kept under the
control of the Central Government and
some other industries be kept under the
control of the State Governments and the
rest be given to the private sector as a
nitional unit. If this system is followed,
then, I think we don’t have to change
our industrial policy time and again and
confuse the masses. Thank vyou.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ) : Prof. Chandresh
P. Thakur.

oiq e fAqe § #gure FTd |

PROF. CHANDRESH P. THAKUR
(Bihar) : Madam, 1 will be very coopera-
tive.

Madam, so far as the industrial policy
is concerned, a lot of discussion has taken
place. Unfortunately 1 was away for the
last two days. You have kindly given me
the opportunity. The new industrial policy
has been introduced after a long gap with
a lot of hope. One problem
that I visualise is that whatever
may be the Central Goverp-
ment’s thinking, that thinking is not shared
down the line in the State Governments,
belonging to one party or the other. That
sharing is necessary because the implemen-
tation is not necessarily confined to or is
marginally confined to the Central Govern-
ment. There may be a good policy, but
its implementation could be terrible. As a
result, you would have, definitely, sort of,
missed the benefits of that.

4.00 .M.
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The second area where a public contro-
versy is going on is about the status of the
public sector. I waant to go on record that
collectively and certainly as Congress party,
in this country we do want a strong, visible
and efficient presence, of public sector

because the bulwark of self-feliance of,

Indian economy has been a strong public
sector in critical and “strategic “areas. It is
true that the public sector or units have
slackened ‘and “have * becdme complacent.
They do' not allow 'théir technology to be
updated. Their ‘efficiency notms have been
compromised. And ~they "have ' become
employee-centred Ttather than ¢onsumer-
centred, customier ceritred. That does not
mean that we  should ‘thiow 'them away.
1 am sure that is not the intention of the
Govérnment. But, how 'de ‘we ‘deal with
the public "sectar ?” We have to now give
a very clear picture. There are efficient
public “sector units. There are some which
dre not that efficient but ‘can ‘be made more
efficient. And there are others who :re
dead load. Let us take the tail-end first,
the dead “load. How do we ‘deal with
them ? One way is to throw people on the
road.” Another way is to'think in terms of
some amalgamation or retrieving or What-
ever. I believe a case-by-case effort is being
attempted at. The speed at which it should
me implemented needs to be accelerated.

- The same is-true of the second category,
the units “which ' ate - performing,  but can
‘perform a'‘{ot: better, - pafticularly in such
“areas 'where there: is scope. For this, the
market ‘should “ be sufficient; technology
‘should be' available; ‘and- there should be
“joimt “partiers from -the private sector,
‘demestic” or international.

‘So far as the efficiently operating public
“séttor erterpfises dre ' concerned, as a
‘member of the Commimittee on Public Under-
takings, in the ‘last one ‘and a half years,
" T'have fiad ‘the’ opportunity to interact’ with
4" series of ‘them. ¥ can say with a certain
degree of corfidence’ that there are several

’ s‘ﬁch"puhlic enterprises” which: can ‘be pro-
“mooted into “world-class . units provided the
Government takes a déep interestiin them
and gives push and support to the excellent
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management teams that are running them.
They are in' the petrolenm seetor, they -are
in' the engineering sector and they' are -in
several other sectors. I need not g0 into
that. My submission is that, based on the
available data, T am not sure whether the
managements of these enterprises are getting
clear and absolutely unmistakable signals
that the. Government is fully behind them
and they should take unadiilterated ‘COrpo-
rate decisions based on ‘cormmercial criteria
with all the freedom of managerial deci-
sion-making. In this, it should be open to
them to have glabal presence if they want
t0 have joint ventures even with an over-
sea; ‘company, public or private, 1 know
that several such praposals are there on
the drawing board or even ready to get
launched.  But then, it is not clear how
many of them are there in such areas who
have the real potential to take the driving
seat on the world scene. From whatever
little T see, with the course correction in
the munagement of the public sector, some
progress has been made. In my other capa-
city, [ was actually involved in that. Again,
there is some evidence that thé Bureau of
Public Enterprises, the Department of
Public Enterptises, is trying to push the
Memorandum of Understanding as an
instrument to support- the efficient’ ‘opera-
tion of ‘the enterprises. But when it comes
(o the implementation stage, there is: some
hitch. T do not want to identify ‘any indi-
vidual. But it seems to me that what the
bureaucracy or the management and -the
bureaucracy are doing jointly on the agenda
within the framework of the Goverament
policy is not fully shared with or brought
within the ' knowledge of the executive
heads. That cross signals arc going. 1t is
creating problems. (Time bell rings).

I will cooperate with you. I will try to
live up to the promise T made.

JIRAEAN (A quNl )
i~ fare A19E g &Y R 7 A T
& i |

PROF. CHANDRESH P. THAKUR -

The main points I am trying to make are
three. Number one, from the current stage



a8l Discussion on the working vf
the Ministry

of state of operation of the industrial sector,
if you want to move on to an efficient
stage, there is a transition period and the
real challenge is in managing the transi-
tion. with least cost. both economic and
social. In our anxiety to restructure and
modernise, there js a risk that could be
foreseen that the social costs on the vulne-
rable section are disproportionate and this
is where we need the safety net.

Now, the point T am trying to make is
that within the framework of the policy
thinking, there 1s a National Renewal Fund
as safety net. Bult the clarity or at least
the .communication with regard to what-
ever clarity the Government. may have had
is not fully appreciated down the line. T
associate myself with thetrade union move-
ment also. The other day, 1T was there in
the. Working Committee of the Indian Na-
tional T.N. Congress. There also, the pri-
mary question was, what is going to be
there for us in terms of safety net? Are
we going to be left high and dry ? Will it
be a re-training for everybody or will it be
a voluntary retirement scheme ? What will
it be? Will it be a mutual fund in which
you take up the units and you get a share
of 1t ? So there is a need for involvement
of those people who are likely to be affect-
cd-either. directly or through their represen-
tatives in consensus agenda because in
transition managing phase, cooperation of
everybody is very critical. Otherwisé, we
may run into the difficulties which other
countries have run into because of social
consequences of fear of transition. In fact,
i that context, T would submit to the
Government that if the thinking is slow,
it should be accelerated; if the thinking is
blurred, it should be clarified and if there
is already a clear thinking and an agenda,
it should. be .communicated effectively and
cooperation sought from all those who are
likely to be affected.

The last point, Madam, is that we have
a licence-free regime now. I belong to a
State—Bihar—which  produces resources
but does not get the benefit. The new
policy dues not-allow the benefit to come
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to the resource-producing States. Now, in
the absence of licensing, how. are you poing
to ensure the reigional balance ? Is techno-
economic feasibility the only criterion.?
Then what will happen if the quality of
infrastructure and: what kind of a financial
support with what conditionalities for the
financial support are going to be there to
link it to the regional location as a consi-
Jeration ? Without this, there is every risk
that the developed reigons will become
further developed and under-developed
regions will be falling further behind and
that will create a breeding ground for such
kind of regional imblances which will' be
socially explosive. Now, we have a situation
where we need self-reliance with efficiency.
We also need a regional balance. At the
same time, being a labour surplus economy;
our agriculture capacity- to absorb :labour..
in farm sector is limited. Non-farm job
opportunities are not going to be' at par
with it. So within that context, it iS neces:.
sary that in the new industrial programme
that is emerging, employment orientation
cannot be ignored whether it is in the
organised sector or in the .informal sectar.
or the small scale sector, that is a matter.
of detail. But employment orientation in
the total package of industrial programmes
will have 1o be given a priority. As I
said, [ reprasent the State of Bihar. T would
like to submit that in the future invest-
ment decision, whether it is coming from
the Central Government, the private inves-
tors, the -joint seetor .or the fareign inves-
tors, the case of Bihar in national interest,
not in the interest of Bihar, should be con-
sidered on a priority basis for target loca-
tion of new industrial. programmes outside
the coal and steel sector. Whether it is
down-stream coal-based’ industry,or down-
stream matal based industry, the share_for
Bihar in-the investment, whether it is‘ in
the public sector or private sector, should
be stepped up. Otherwise, you are .going
to' face a nightmare, political, social as
well as ecomomic.  An un_:d_er_-develqped
Bihar is not the tragedy of Bihar. It is'a
drag on the developmeit of the whole
country and I have -made this point more
than onge, Several other Members have
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made this point. I only hope ‘that the
Government will listen carefully and not
only listen to forget but take some action
with a programme agenda, publicly known,
where people of Bihar will be able to see
that they not only lpse to the vest of
the country but they also get something
in return. Thank you.

Juanegy  (NRdl  gEar &@aa)
s W TEaw fag 1w |t o faee |
qu FT HR AG g7 fAE T4 AW H
L A | 97 fyqe § o917 qarE| &1 |

it T sraEw g (@gre) - ST
TEEA, WA TR A AT ;qeAT HAaT
grnfis. g & ofas fFar g,
FqF’ HSra FuTfase W 2, Tak FIT
# g9 AR F1 GrEA0 AT | WS SAF(
sy g fagea g7 8 7 audwr T wdr
g oigrfr gmy Fu A
& FT 41 § | IHAT W AT FTOALATR
g § f5 srenfos faswre F fag, i
FT M dgx F foe g agorar F faar
I B[ FIT T TN | TATAT a8 TH-THT
g w @1 g, foawr :18 fema w8 § )
egfae gardr s wsEr st Jifa 2,
FaET OAT HH A (A @ € fF AW
¥ e gani ® fawrw @@y frwv oA
g omd | afy Sy A #1omifdg feafa g
IGH. BT qAiAT &7 depta amy faar
g fawte Ak & §FaT § | STo WA AR
fEar ¥ = § 0 30 74 97N T FAA
s & fawa & fag afes g ghaa &7
¥4, 33 AT A § GEFU frer
fau faﬁ'é‘r wsi’m‘r Gl ﬂﬁ%ﬁr F1 fawfas
Fe H fro FErar A TS gHENd

fae € 1 AT gHEnY IO9 F A

gt ¥, wwlwr Ftoatg A & gaian
gaFT T AT I foer @t gl
qadt s it S 1956 A W
IaR FO-FE TOF( aAl 91 FF afag
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g AR T IRES uARaqtasl  afea®
% F AR AT | 9@ WrfeET § mg
fraEr g o ) Hifeow wrEs #71ow
el ofl, IF%T SAIT [¥ET ¥ IR
HT SFEAT oT| TA(F THA TTTT | FoGAL
TR FAT ¥ fae sraear ofr ) sR-wR
TE SURM § THA T T § Hre
AT FTA FT sggedr F1 wE o | qfFg
AT FOAT GFT T fanres faned
g1 fams & fF 09 98 399 a3 &
IrgT & AT § WX AFT faewa aiex
F @ ATST FT A KT F fq@gar
IEICIESAT FT a<F AT Iafaay
FNAR 7 TN AF HT€T F1 gH Gy g,
A Faw W qAAMEAGT F AT A9
£ TX-STTEAT 7 eihet WY 2 Ffew snfifw
Fraetady, In F wifdF qrEwfasar =
A ArdT v @ ) 97 mE g 1962 F
F9 QAT F HFT F 3@ F G gwd
qIIATT TN AT A7 FEAT AT A1 oW
FE ar F ¥ faw Ew S ama §
FITEA( FATT AR 4 THUAFT T 4Z BT
fF ag gmi{t zaT o gam o1 dfeq
FAGLATA Ak ¥ TN & F Jegrdr 7z
T AL W FFAT | AT gWA A1
TANA H HIT | &, TEHT qAST 4§ Ag
g IF g7 T und o S F1 e
FAET | IqF AT T F1 AGIAAT T Fifamwa
g9 FT  FEAAT T AHU F1 FIEAT
A0 | SO FAT €T 72T & 7 AT I8 Fg W@y
g v =g fmaea AT 3 & gW
&g T fagedg @1 9T mfdar qrad
AMLT | MG TE FX AT gt
5 :rér g aFdt & M A wfm‘r FT
@ 2, gy s il A fawaat
g (=TT

Juawrege (sfwdl  gewl @)
T =R X gas FIfE
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st ragw fH@g. 0 F 9T A9 Iw
F AT F FEAT AGAT § | I FT A
Hfifd = v 7f ox N afsmw dwc
hE LGS | IqF F107 § FF g9 afeas
F¥X ¥ FAAMFET 9T GEFT ARG
qT it qAFET 57 97 fwRard e
T8 Fd ¢ ) o g% Pewifafafeadt ow
MIAT 9T TF FOReE 9% a7l
F@ IgF TR R A9 Fr faeRard
e A0 FLA a9 aF gEHT FIE A
g1 arar 78t @ A1 7 gara fawr gnn
=1g faet Aifaat gz & | @ S Aifa
T WE IAFT T AT9 EROT | F UF
IELW ATTHT IHT AT g | TG & 22T
g g way vmal @i & A & a8 §
o7 | 71 ? FifE A= 3761 NeTwa fagmr
gt 2T ff feam fFar | o ST 3
fafer o at famr & fateras =7 0w
A AT H A=, FHA S FLTAT,
THIEST 4T qUuAr, T e
IR AL AT 9% THAT F | 37 Al
TEAA ¥ v e | ofemw d9ew §
g g g ) ufsdd §FeX H TRACE
gea feEm §, wrEHe d¥X § HeR
23 vreTm femm § ) S 93T OE
g | T o g Fenifafafaet  foem ot
g1 | AFTA, H UF  IIIGLA Fl FAT
AFAE \ fred N g AT @ w1 T
I FAA FI IoTaT @ § AT wHRATH
F QI FFAT TgqT § 7 FwEG T G
Forfes & AR FEAE T FEHT T g
Tl 8 faeger faar g3t = &, A1 F10-
IET ALY FN & | UF STATAT 9y 97
ugl gug § fFY fawmr & T § 9@ we
1 AR Y FITF ATX G I IF IT FA-
TG TS § AT ot FHF FH qAT qQ
TET & EY Sy AN e, &9 fiy
I FRY feemn F oSt Aoom &,
ATAT a7 FAfew i@ IR AT

93-L/B(N}33RSS—25

[6 MAY 1992]

of Industry—Discussion 386
coricluded

q & AT UG FHT ITMAT | S| 2F AW
F1 wOfe § ®7 F FA 200 FO &7
=TT AR E

Jrawreer (sfwdl  guw =)
o AT MG I Afey T T 9w )
aferg wwer Wt gmeT & | @ avE & ST
3§ FHT FGA AN

st 7w w=ew fH@g - wEEan, difa g

Jawreas  (*fAd gEwt wmow)

YT wam qE g 0

st T smew fdg o Arfaai & —-
(mqe®) zro Hifgal 7 oF MW FAw
qr f& =i foaer Aifgar q== @, wR
g I, VT TIA &1 A ITHT FIWR
FA A TAT F & GAA A ¢ A1 A
difgar qar¢ @1 & v | zafaw
frerifafafadt fm wer v difs &
Fg T E | A9 Mg Srawt Afqar ag=n
Fg2 TR, FF FIH wfww foeviia-
fafadl feem #2011 59 a5 feifafafad
ferr 7&0 FU aT aF F1¢ fosrer A )
fwear | 9§ FgH aven § 5 9wd W
T Aqer fFar | 7 =Y fiqe § wiowy
aaiar g1 &) frae & @ fame =€ o
qifrruees #7 afesa e fwew, arfusw
arew frew Zsf@aw uvaR foowg a=md
F fac gRfwr #7 Y 9 ST §7 0%
TE1E WAT fF 168 FOT T AT ¥ awl
aman fma 12 fafes gt fier
forew TS 1A | 168 TS T 6T
FET 264 FUE F foo7 1 e =4,
= 7 U WEAE FIAL TR FIGHT
F1 Fal 74T a6 tafaam—agr 12 fafanq
a1 7gf 6 fafaaa-aa fizx e 77
F fom TR 68 FUAT &1 4747 | AT
68 FUT AT ITFI 264 FT & 12
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(< wraw fag] )
fafditr | ug Fi wX @ § 7 Wl 6
At & SAHY qEN T A4 9¥ b 1977
q fggzma wel feewa ¥ g7 ffarex
qﬁeﬁ Tl figeg F fa'q‘fﬂr oo =i

forx gy FaTenSR FT IR F_F fag
T aie AT Fort ¥ 101 FO%

ITAHTEIA (sﬂwﬁ*gwm) :
fedch # SR FWT WG gET & HAA
FwEEN

s o sdw feg - oF fae w0
aft & fae wgn, o fame famr e,
T fae AT

Jueateas  (sfwe qawt )
zrrcr?fﬁra“rf‘mrz #r & ot ww fe
%agmmww@aaﬂélmqwﬁﬁ
FAF[E FRT |

sﬁmmfﬂgtm'ﬂ' 2, 12.60
w{re wfw 7 & femra & 5 ant ¥ faw
T wfrﬁmmw’rﬁwuﬁw
1, rsfa;mw T, st feewe @<ran
F1 g & 1. T8, A F T 62.50
2 BN zr‘ﬁr:rr q1E 1

FTATTE (sﬁwaﬁ w1 waw)
aqier HITT AN FIEW A |

ot e Stadw g : SR SRR AT
T 3.25 TrE< gft SET #e qiwgET
dferar few &1 | 91, @Y 5.225
ST Sty T MeTH1 3T F T8 GO |

wErea, 3 o fReww A3 w6
qsﬁ:r go Fo ¥ wra'ré, &t & afvea
Haty A a Gt dra e mar o
fir-far @MY W 9 89 T, SR
ﬁtﬁa‘mfv@?a evf%raa"raﬁ‘r@ﬁm?r

T @gwT HTH gt g oz K Fifea,
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of Inil;.%;;y[bgel;iscusstan 3838
Forem 1 & 1 Tt flg B fee
#Y fordar & fr awd 4% qoire o &t forar
ﬁrmﬁm‘rmﬁm%é’u &€
I+ ferar & ——

The initial readmg of the counting

figchine was imore than 1700. So #écord-
ing to me the uhit is an old one.

TIANGR (sﬂ«a"t gt T
wqgmaﬁﬁtwr@gﬂwmw
fag Y, | <A afst
st T srw feg : AeEET, AR UE
fage e Qfg |

oewieglr (St qin ) -
wHTw e by S0 ma #F e o
aHr oo

=t Tm smew fdg : 76T AT fade
ot & difsny, § wewere T AT g )

gaqwIES (&“iﬂ‘é’ﬁ T T )
T ST FAagreT fonR e |

st T st fitg - & FEAr g g
fir afees Gt F qeear B fag awe
F1 AIST T AT qIHT S TE TR
F gedh awas FEn oI, mﬁﬁ:m%

aig @ wtE g § A, e g &

:rg"rlﬁqtnm&nquar%l o
ma‘rw@ﬂ?aawmlﬁqwm
T wEGAT TR qA GG R OF
WE’(Q‘(,Q‘F‘H‘*WWTHWWT
TR JERl aTHA @Er w3, @ Zae
ofsqw &7 ¥ o ot T MR W'

R P g T i 8 2 | e e

deew it dar et & ? m-mﬁrﬁT
| oY Ere-aaeT A T 3 AE § ST
T FT Rt ) @a‘rzmrm‘é'r FE
Infim
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FRALAY (WA T @)
ow 3, ww sdw feg S, w9
dfsg |

Y T away teg o owgwE, #
T1gar g fr ofeas §4g w94 g1, AfeT
9 T AR A T ALHR(C AL FIE
AT qaf ¥ FrAarE w1 (SEe)

yoauegsr  (#ind gEAl F=OR)
D 2, 7w waww fag o, w9 &Y ga0
efwT 1 qur e g1

SHRI S. VIDUTHALAI VIJRUMBI
(Tamil Nadu) : -Madam Vige-Chairman,
thank you for having given me this oppor-
tunity to speak on the Indusirial Policy
pursued by the Government. Actually the
palicies and working of the Industry in
case we take from last July, it is very
difficult to recollect what has happened
since July 24 because so many changes have
taken place. In the Industrial Policy after
Independence from 1956 some concrete
shape has taken place. Since 1956, the
Government has decided to pursue a policy
by which the rate of growth is accelerated
periodicaj]ly and ecomomy is developed.
From 1965 to 1972 the same policy was
adopted. Then in 1973 there was a little,
change in the policy. We had concentrated
only on ac¢glerating . the rate of growth.
In..Ji33 they thought that large industries
copld. also take their own share and foreign
campapiss ;alse could play a role. In 1973
the Goverpgaent of India decided to help
the large-scale industyies so that indpstry
develpped in Jodia. But syhsequently what

happgged after 20 years 2 §ome six months

bagk I rajsed .a question in this Housg
regarding the share of cxports from the
smadl-seale industries as well as the large-
scale indpstries. Begapding the small-scale
indugatries the Goyprament was able to give
me ipformation. Put regarding the large-

scale industries the reply I was able to get’

from . the -Gqveramgnt side was that such
igformption had not been colplected so far.
No data was available because the Govern-
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ment did not have the information regard-
ing the large scale industries. I was sur-
prised to note the reply. But on that day
I could not raise the issue because, to my
memory, it was an Unstarred Question. In
1977, the Government of India started to
think about the decentralisation of indus-
tries. They wanted to promote the role of
the small scale industries. With the same
capital, six times more of employment
could be generated in a small scale industry
compared to a large scale industry. But in
1980, the Government changed its policies.
At that time, they said that to promote
competition in the dJomestic market,
technological upgradation and modernisa-
tion were required. After modernisation,
they put another slogan, that is, ration-
alisation of industrics. When they started
using the word °‘rationalisation’, from that
day onwards, the Goovernment started
walking on anti-labour policy. Licensing
policy also changed from time to time.
Now I do not want to go deep into it
because the time at my disposal is not
adequate for me to g0 into the details
of that. In 1854-55, the textile industry
was started. It was with the Indian Capital.
In 1855, the jute industry was starfed in
Calcutta with foreign capital. And slowly,
they developed it. After’ the First World
War, we were able to develop it only to
some extent. Only after Indepepdence, it
took some concrete shape. In the Second
Five Year Plan, we can say that the
Government of Tndia wanted 'to develop
the industries. In the Fifth Five Year Plans,
more than 50,000 crores of rupees were
invested in the public sector while only
16,000 crores to 18,000 crores of rupees
were invested in the private sector. Pandit
Nehru believed in socihlism in the sense,
real ‘socialism. This socialism Wthh he
had envisaged at Avadi was very conve-
niently buned at T1rupath1 They selected
the place, Tlrupathx so that they could
do the last rites. Now in the Industrial
Policy, they have invited the Indian capita-
lists and thc multinationals. When we asked
the reason, they said “There is no other
alternatwe We are in a fix. We have been
cornered.’ If there is any other ~alterna-
tive, pleasc show us” Who has actually
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led us to such a situation ? For instance,
in 1980, interest to the tune of Rs. 7,400
crores was paid by the Goveinmenti. In
1989-90, we had to pay Rs. 28,000 crores
as interest. In 1980, how much was our
domestic loan ? The Government had to
pay Rs. 48,450 crores or round about
Rs. 50,000 crores. In 1989, the Govern-
ment had to repay debts to the tune of
Rs. 2,00,000 crores. In 1985, our foreign
debt amounted to about Rs. 45,000 crores.
In 1989, in just five years, it increased to
Rs. 1,55,000 crores. As a result, the succes-
sive Governments could not get loans un-
less they mortgaged gold with foreign
banks. This means that there is no country
in the world where we have not gone with
a begging bowl. We were led into such
a situation that the Government tried to
put a curb on the subsidy. What is sub-
sidy, after all ? It is nothing but the transfer
of income from one section of the society
to another. In spite of that, they wanted
to put their hands on it. What did they
say ? They said that there was no other
way. When we asked why, in the name
of liberalisation, they were acting against
the interests of labour of this great country,
their answer was that there was no alter-
native. So, they have led this country to
this sort of a situation. T want to know
one thing in this connection. The Govern-
ment is so much particular about inviting
foreign capitalists into this country. But
the same Government is not at all shame-
ful about the Super 301 and the pressures
exerted by the United States. The Govern-
ment is -ready to invite the black money
that has accumulated in foreign countries
into India. What I want to know is why
the. Government is not so particular about
lapping the black money available in India
itself. Black money amounting to nearly
two lakh crores is available in India itself
and this black money is running a parallel
government . against the Government of
India. So far, after the New Industrial
Policy was announced and after the policy
of liberalisation - was announced, the
Government - has not at all tried “to tap
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this black money and utilize it for the
welfare of the masses. What I feel is that
this Government would not do it and the
policy that they are pursuing now is nothing
but a policy of burial of the welfare of
the Indians.

With these words Madam, T conclude.
Thank you, Madam.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ) : Now, the honoura-
ble Minister.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.J.
KURIEN) : Madam, first of all, I thank
all the honourable Members who have
taken part in this three-day-long discus-
sion. I should say that the discussion was
very useful. A number of good suggestions
have been made. Of course, there were
criticisms. But these criticism are of a
constructive nature and I have no hesita-
tion in saying that those criticisms are
welcome.

Now, a number of points have been made
and they have been made quite often after
the announcement of the New Industrial
Policy itself. T do. not know whether I
should repeat all those things. However,
some of the points which I find pertinent
1 will touch upon. :

The main criticism levelled against wus
by quite 2 few Members is that we have
given a total go-by to the Nehruvian policy.
Well, there are differences of opinion.
Both the versions are correct. I am not
going to subsciibe to either. But I would
like to quote what our honourable Prime
Minister has said. He has said : “This' is
change with continuity”. It is for us to
think over whether it is possible in this
present-day world to stick to ‘some philo-
sophy or dogma forever, without adapting
ourselves to thé changing environment.
Having said that, I would like to bring
to the notice of the honourable Members
what the essence ‘of the Nehruvian policy
is. As I understand if, it was certainly for
rapid . industrialisation - of the ~country, - it
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was certainly for employment generation,
it was certainly for self-reliance and it was
certainly for special emphasis on the public
sector in a mixed economy. All these
aspects were there. T have no time to deal
with every one of these things. One or two
points T will touch upon which, T think,
have some relevance to the public sector.
Yes, at that point of time, when that
policy was enunciated, Pandit Nehru, as
just mow referred to by the previous
speaker, was a hardened socialist. Yes, he
was a hardened socialist. But he found it
necessary to say that the private sector
had a vital role to play. At that point
of time he adopted a mixed economy which
was never, never a copy of anywhere else.
It was what suited to India. It was not a
copy anywhere. And, therefore, in that
mixed economy the vital role of private
sector was mentioned. An at what point
of time ? When the private sector in this
country could not produce substantially
apything, when we had no private sector
worth the name, its potential for invest-
ment, its capability; it had no ground and
it was not much. At that point of time,
the private sector, Panditji said, has vital
role. Therefore, he said : mixed economy.
And look at it today. Today, yes, we
have mixed economy. What is it that we
have done? We have only reduced the
reservation to the public sector from 17
to 8. We reduced it. But what is the posi-
tion ? Today in contrast to that point of
time, you have a well grown up private
sector, a private sector which can generate
yesources, a private sector which has got
management expertise, a private sector
which has potential in eevry respect. And
at the same time, we have a public sector
which cannot generate resources. Some of
them are sick. I am not going into why
they are sick and all that. But I am only
making a statement. Today the fact jis that
in the mixed economy scenario you have
the private sector, well grown up potential,
and a public sector which cannot generate
adequately.

SHRI E. BALANANDAN (Kerala) ;
Madam, .. ..
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SHRI P.J. KURIEN : No, no. I won't
yield. Sorry. After 1 sit, you can.

THE VICE-CHAIRMAN
SUSHMA SWARAIJ) :

(SHRIMATI
You continue,

SHRI P.J. KURIEN : That is the posi-
tion. And, yes, we want to inevst in the
public sector. We want the public sector
to have the dominant role again. But how
could you do that? You should have the
resources. So either you tax the people
more, have more inflation, take the money
from there and put it in the public sector.
Do you think that Panditji wanted a sick
public sector always? Do you think that
Panditji wanted that public sector to be
flush with the taxes of the common man or
the poor man, and the public sector to eat
away the common man’s funds? I domn’t
think Panditji wanted that. Do you think
that Panditji wanted no new investment in
the name of a dogma that we will invest
only in public sector ? I think that is what
is called a dog in manager policy. I would
like to reiterate that if we have funds, if
the Government has surplus, if the public
sector can generate surplus yes, we will
invest. But the fact is that fhere is no
surplus, and the fact is that we have a
potential private sector. Should we not
making use of the private sector ? If the
essence of the industrial policy is industria-
lisation and employment generation, T have
no doubt that we should make use of all
avenues possible in this country for indus-
trialisation. And, therefore, the public sector
cannot generate funds. Yes, the private
sector should be used. This is what we are
doing. Still our foundation of mixed
economy remains. Still we are keeping 8
important areas reserved for the public
sector. That has been reiterated.

Madam, much has been said about self-
reliance. It is said that we have given a
go-bye to self-reliance,. What 1s self-
reliance ? Well, as I understand it, it is
not that keep what T have, however incom-
petent it is. If the opponent is coming
with 2 machine-gun, you are going with a
revolver. saying, ‘I have only this, and this
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is self-reliance’, you are finished. Self-re-
liance is for the best. If it is technogloy,
you must have ithe best technology if you
make it. If you cannot make it, acquire it;
you have tp acquire it, and make:it yaurself.
That is the essence of self-rgliange. Some-
how or other., we began to think .that anly
what we make—not like that. We should
have the best.

Modam, what has Japan done? Every
Member is pransmg Japan for the mdustnal
glowth Some Members mentioned also
about Iapan, what Japan has dope. It is not
that they inventgd the technology They got
the technology from wherever it was avaﬂ-
able: They worked upon it. They made it
their own technology. And I don’t thmk
that sm1ply because thcy have the best
technology, they are the best country. I
have read in a“book that gun powder has
changed the course of history, Gun powder
has changed the course of hlstory of the
world. But who could do that ? Is it those
p_eople who invented the gun powder ? No.
1t is those who could acquire it and use it.
This is the “essence of self- 1ehance I have
no doubt, self rellance is .the very catch
word for us. We should have the best
technology. We shou]_d make it. If we
cannot ‘make it, we shoyld acquire it. We
should have the best technology. That is
‘what the countr’y needs today. And that
is self-rehance There is no going away
from self rchance

‘Madam, then the question is asked, yes-
terday Prof. Menon asked and some others
asked Do you th}nk that forelgn 1nvest-
ment Wlll be followed by, accompamed by
reduatance technology" But in ‘this ¢on-
nection, I would like to ask : What will
happen if they bring obsolete technology ?
We have -also the -condition that dividend
repatriation is to be balanced by exports.

SHRI JAGESH DESAI (Maharashtra):
But ‘the World Bank ....

SHRT PJ. KURIEN : No, no. Let me
continue. I am not yielding,
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So, that is the condition. And we are
also saying competmon Market economy
means competltlon And in the market
economy, there is free competltlon If some-
body is bringing obsolete technology, 1t is
at their own risk; they cannot survwe
So, necessarily, technology that is possxbly
the best technology should come. Then only
that unit or that investment will become
meanmgful Then only they can export
Nobody will invest in this country for
‘moksha’. If they invest, they want to
make profit. If they want to do it, they
havc to export. That is the policy. You
please tead the Policy. We have made it
necessarily a condition that the dividend
should be balanced by export. And then the
question is: How is it in high priority
areas ? Yes, 80 per cent of fore1gn invest-
ment has been in hlzh priority areas. All
automatic proposals are in high priority
areas. That we have made in Annexure-3.
So, there need not be any apprehenston as
to whether the technology coming to our
country will be the latest or the State of
the art or the obsolete technology. 1 have
no doubt that we will have the best techno-
logy. T have already mentiorled about . .

SHRI ASHIS SEN (West Bengal) : I
just want to put a guestion.

SHRI P. J. KURIEN : I am not yielding.
SHRI ASHIS SEN: I do not want to

interrupt.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAIJ) : He is npot yi¢lding.
Let him complete the reply first.

SHRI P. J. KURIEN : I am not yielding
because T have no time. That is the point.

THE VICE-CHAIRMAN (SHRIMATI
SDSHMA SWARAJ ) : You continue.

SHRI P. J. KURIEN : T have already
mentioned about the public sector. And 1
said that we do not want to denigrade the
public sector. Buf, what is the criticism
today ? Many hon. Members mentioned
about the BIFR. Why public sector is sent
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to BIFR ? Yes, if a unit is sick, are we not

to ‘tdke coghizance of that ? Are we not to
do s&inething about it ? Who is to do that ?
Is it only by transferring the Managing
Diréctor ? No. Somebody, some agency,
someone who is knowing, who is an expert
shoild make a thorough study as to what
is to be dbne. And this is all what BIFR is
doitig. And somebody said that referring to
BIFR is closure. No. In most of the cases
referred to BIFR, they are studying. May
be, 'they have ore commended closure in a
few cases. They are reviving most of them
with the cosent of the workérs dnd the
management. Kamal Morarkaji yesterday
said that oiily the workers dre béthg thrown
out. No. In most of the case where BIFR
has taken a decision, managements have
béén displaced, not the workérs. So, this is
a Hiiscotiception that referring to BIFR
amounts to closure or we are going to close
tlie public sector. No. We want the public
sector to be revived and revitalised. And,
therefore, a proper agency should stiidy that
and come oiit with proposals. But let me
ask one question. Does anybody think that
any unit in the world can survive by taking
thorley from outside alawys ? No. It is not
possible. Somehow the sick unit has to turn
around. Otherwise, the sick unit cannot
exist. That is the hard reality. That is what
we are trying to do. And at the sdmie time,
in the event-—and that is the last resort—
an industry cannot further survive and re-
main alive, it has to be closed. The most
important thing is that the interest of the
work force and the labour should be pro-
tected. T can assure that. The Prime Minister
has amply made it clear in the other House
that there will be no Human distress and
workers' interest will be protected properly.
Not only there will be an adequate corpen-
sation but there will be a mutual arrange-
ment whereby the workers will be re-
tralned and re-deployed. For that, we have
constituted a National Renewal Fund, and
that will be used for re- training and re-
deploying the workers. If a worker willingly
wants voluntary retirement or a golden
haridshake as somebody put it, yes, ade-
qua?e compensalxon w1]l be given to such
Wotkers. That I can assure. Madam, you
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may be aware that there are sick units
in the country. 1 know textile units are
sick andl closéd. 1T anw ‘How workers are
thrown on the dtreet, T have béén 1ol by
persotis who ‘diidclty ¥how #t. In some
parts Of the counfry, textife tmits have
meen dfosed for a long thrie and ‘the
wortkers dre gefting nothing. Workers are
on the stféets, and fhere is no considera-
fion for those workers. But what we are
saying is that sdch a sitdation will not
come when our pblity is idiplémelted. No
worker will be ‘thrown out on the road.
Their interest will be taken care of In
the State of Gujifrat where textlle “ills
are closed for years, the workers ‘are on
the streéts. You consider what his happén-
ed to theéhi. Thetefdre, we do not iwait
any worker to ‘be thrown ‘but evén if the
industry is chitbitically sick. I ‘fhe industry
is chronically sick, we will ¢nsure that fhe
workers aré protected, atd that is Why,
National Renewal Fund is constituted. This
was made amply cléar by the Prime
Minister.

A mention was made about the indus-
trial production index and that it ‘has bé-
come ‘negative or ‘is more or less stagnant.
I do not want to say anything against
anybody. But we should also think as to
when this situation had started and at what
pomnt of time the industrial preduction was
the lowest. 'Let us think =zbout that. In
1989 and 1990, the infrastructure perfofm-
ed in a most miserdble way. Industrial
production has a direct ‘relation with the
infrastructure. If infrastructure :performance
is poor this year, next year the industrial
production will be less. There is a one to
one relationship. During 1988, 1989, 1990
and 1991, the infrastructure  .performed
very badly, and further when this Govern-
ment took over, everybody knows what our
financial -position was. Balance of - paymerits
position wés the worst. Naturdily, not
because we warted it, but we were forced
to impose certain import ‘restrictions, and
my colleague, Chidambaramji ‘is hete; he
had to -put import ‘resttictlons. That was
to save eur cowntry. ‘frapeit -tadriciens
naturally -sdversely afféeled  the ‘frgsTTy.
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and again the Finance Minister had to apply
a credit sgueeze. What was the impact of
all this ? The industrial production became
stagnant. In spite of this adverse or negative
~ scenario in which we are, the industrial pro-
duction has remained stagnant. It is more
or less stagnant. Earlier it was negative;
it has picked up and ‘has remained more
or less stagnant. But T do not want to draw
a gloomy picture. I can assure you that
after the measures we have taken, after
the announcement that the Finance Minister
made in the Budget speech after we have
reduced the import duties ,and also given
spme concessions in the financial sphere,
'wnth all these measures, T am confident that
industrial production would pick up. from
this position, stagnant position, and, in
1992-93, we will, certainly, have a positive
industrial production in all spheres.

Prof. Menon asked a very important
question. He wanted to know whether we
were doing anything for employment gene-
ration, He said that the policy was en-
couraging capital-intensive industries and
that nothing was being done for €mploy-
ment generation. For the information of
the House, 1 would like to mention the
impact -of the policy. From the time of
the annoumcement of this policy, the
industrial policy, i.e. 24th July, 1991, up
to 3lst March, 1992, a total of 4,926
industrial proposals have come through.
When compared with the corresponding
previous year, it is' double. These proposals
are <from within the country. Therefore,
this new policy has created an atmosphere
which is very conducive to mere invest-
mert in the country. As I said;, the number
of ‘proposals has doubled, nearly' doubled.
Even if investment is in capital-intensive
industries, .employment generation has to
be  proportionate. t6 imvestment ‘proposals;
to investments. But, for the information of
the hon. Members;, I would like to point
out that:most of these proposals are not
_capital-intensive. ‘These proposals are from
within the country. They are medium and

small. . Therefore, there:is. no- question of .

cgcouraging_ capital-intensive - industries.
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Another point is, after the announce-
ment of this policy, 1,062 foreign collabo-
ration proposals and 364 foreign invest-
ment proposals, up to March, 1992,
amounting to more than Rs. 1,257 crores
have been cleared. When compared with
the corresponding previous year, when it
was Rs. 94 crores, it is more than 12 times.
Again, there is more investment, foreign
investment, They are in the high priority
area. Capital-intensive industries are also
there. But most of them come under
Annexure III, Eighty per cent of them are
in Annexure 11I, where food procession is
there, and ' a number of other industries are
there, which are employment-generating.

Combining these two, internal investment
proposals and foreign investment proposals,
you can see that the number of investment
proposals is going to be much more than
the corresponding. previous period. There
is no need for any apprehension that there
will not be any employment generation. In
fact, there will be much more employment
generation.

[The Viee-Chairman (Prof. Chandresh P.
Thakur) in the Chair]

There will be much more employment
generation because of the atmosphere that
has been created. Madam,

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : Madam
has been replaced. (Interruptions) He was
looking at Shrimati Renuka Chowdhury.

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM) : You can declare
‘madam’ ‘as a unisex term,

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : Good idea.

SHRI P.JJ. KURIEN : A point was made
about the encouragement to be given to
small-scale industries. Employment genera-

- tion will be mostly from the small-scale
_ sector. For unit investment in ‘the small-
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scale sector, employment generation is six

times, more than six times, when compared *

with the medium sector. Therefore, we are
doing everything possible to encourage the
small-scale sector, There has been some
complaint that the small-scale sector is
neglected and that we are not doing any-
thing. I would like to point out that, for
the first time, Government had announced
a special, separate, policy for the small-
scale sector. The reservation policy, where
836 items have been exclusively reserved
for production in the small-scale sector,
has been reiterated. They will be in tact,
we are not changing them. Violations, if
any, in this will be strictly dealt with.

Technological support is being provided
to the small-scale sector by a chain of
technology-oriented institutions and services,
including 27 small industries service insti-
tutes, 10 tool rooms, process-cum-product
development centres. Further, 1 would like
to announce that 5 new tool rooms costing
Rs. 150 crores have been programmed for
the Eighth Five Year Plan only for techno-
logy assistance and upgradation of small
scale sector.

Then, the Government is continuing the
policy to make preferential purchase from
the small scale sector. Government has also
permitted excise relief to Government
Corporations, both in the Centre as well
as in the States which will market products
from the SSL

SHRI JAGESH DESAI : I think you will
keep it up.

SHRI P.J. KURIEN : Yes, we will keep
it up. Government is committed to provide
adequate credit according to the normative
basis for this sector. Further, I would also
inform the House that the Government is
considering raising the limit for conces-
sional credit from Rs. 2 lakhs to Rs. §
lakhs. The Finance Minister has already
agreed for this and I hope the announce-
ment will come soon.

The Reserve Bank of India has set up a
Committee for working out the modalities
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. for providing adequate credit to small
* scale sector. Madam, further . ...

SHRI S. S. AHLUWALIA (Blhar):
Again he is addressing the Chair as
‘Madam’.

The problem is, he is looking at Shrimati
Renuka Chowdhury.

SHRIMATI RENUKA CHOWDHURY
(Andhra Prdesh) : I hope nobody is com-
plaining on that side.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : The only
person who can complain is the Chair.
(Interruptions) .

AN HON. MEMBER :
feeling jealous.

I think he is

SHRI P. J. KURIEN : Sir, in spite of the
pressures on the Central budget, Govern-
ment have continued the policy to provide
excise benefits and reliefs to small scale
industries. Besides, the benefits arising out
of the operation of the MODWAT scheme
have also been continued.

Further, the new import policy has taken
care not to permit items reserved in the
small scale sector. Al this show ....
(Interruptions). T am not yielding. Sir,
as per our figure, a total of 19.38 lakh units
were registered under this sector and the
estimated production in the year ending
31st March, 1992, was of the order of
Rs. 1,60,000 crores. This sector contributes
about 35 per cent of the total production
of manufacturing sector and provides em-
ployment to 12.6 million people. Its share
in the direct and indirect export of the
country is estimated at 42 per cent and
the total bank advances are Rs. 17,151
crores. (March 1991—Village and Small
Industries).

All these details I gave to inform the
hon. Members that this sector will conti-
nuc to get the importance that it was
already having. We are not in any way
going to downgrade the importance of this
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sector. It will continue to get all the con- |
cessions which were hitherto avajlable to it.

Then, something was mentioned about
agricultural-based products. We have al-
ready got Food Processing Ministry. Food

processing has been included in Annexure

III of priority investment. From foreign
investment 51 per cent automatic permis-
sion is also given. Mr. Ramdas
5.00 p.M. Agarwal said that the policy
so far followed was a failure,

that the 1956 Nehruvian policy was a .
failure. Since I see a number of new sup- .

porters to the Nehruvian policy on that

side, I hope I need not answer that ques-

tion.

Mr. Sukomal Sen
number reserved for the public sector has
been reduced. I have already answered
that point and so 1 do not want to take
more time on that. Further Mr. Sen wanted

criticized that the

4 I

to know why Coca Cola was granted a

licence here. For the information of Mr.

Sen and hon. Members, T would like to
say that the project sanctions will ensure °
an inflow of foreign exchange to the extent

of 60 million US dollars in five years and
190 million US dollars in 10 years. So,
that project is in the best pational interest.

. Prof. Menon was doubtful about atten-
dant technology, which I have already
explained. So 1 do not want to repeat it
again.

Mr. Jagesh Desai wanted to know
whether we allow foreign collaboration
even though we have the domestic produc-
tion capacity. Well, one point has to be
noted. Tt is not enough today that we have
the production capacity alone. It is equally
important to see how competitive your
product is. That is the problem we are
facing today.

SHRI JAGESH DESAI: Last year you
had rejected a proposal.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : He is not
yielding.
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SHRI P.J. KURIEN : I am not yielding.
So, it is not enough. Today everyonme will
accept that it is not enough that you only
produce but it is more important that you
have to produce something which is quality-
based hand competitive in the international
market. Even in the Indian market, if the
quality is poor and the cost of production
is very high, the industry will suffer. There-
fore, we need competition.

Mr. Jagesh Desai was again mentioning
about the inadequacy of allocations for
infrastructure for power generation. Yes,
that is why in the power generation sector
we are allowing private investment and
also foreign investment. For the informa-
tion of hon. Members I would like to say
that 16 proposals have been received for
setting up an addifional generation capacity
of 8,500 megawatts involving an invest-
ment of Rs. 20,000 crores. This is in addi-
tion to the Plan allocation.

SHRI JAGESH DFESAI: 1 am happy.

SHRI P.J. KURIEN : That is the impact
of the policy. Therefore, the allegation that
investment has not come for the infrastruc-
ture is not corract.

Sir, there are some other hon. Members
also who have mentioned some important
points. I know I have the constraint of
time. Dr. N. Thulasi Reddy mentioned
about Growth Centre funds and said that,
that is the litmus test and, to know whether
the entire rice is cooked or not, it is enough
just to test one grain of rice. Therefore,
for the information of the hon. Member
I would like to say what has hoppened to
the Growth Centre funds. For 1990-91—
please remember the period—the allocation
was Rs. 30 crores, and only Rs. 15 crores
were spent. For: 1991-92 the allocation was
Rs. 40 crores, and Rs. 36.5 crores were
spent. It is not that we could not spend
the ‘remaining Rs. 3.5 crores. We wanted
more money but there was, equally and
more importantly, the transport subsidy
which we had to give. Due to the financial
crisis we had no funds. Transport subsidy
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was to be given in the morth-eastern States
and also in the hilly areas of Uttar Pradesh
and West Bengal, including Darjeeling, and
for that we had a shortage of funds.
Therefore, in order to take care of those
most backward areas, Rs. 3.5 crores has
been diverted from this and given for the
transport subsidy. No that we could not
spend it. Now T hope the answer is very
clear.

Then, Sir, again, Dr. Reddy mentioned
about decline in the induostrial production.
I have already replied to that point.

Another point he mentioned was that
foreign investment meant foreign debt. Well,
by no logic can I understand how foreign
investment is foreign debt. I am not an
economist, but to my understanding, in a
debt if you borrow from abroad and invest
in any project, you will have to return the
capital, aiso with interest, even if in the
mvestment yon have a loss, whereas in
foreign equity they invest, and they benefit
only if there is profit. Very simple. There-

fore, foreign investment .... ((Inferrup-
tions)
THE VICE-CHAIRMAN (PROF.

CHANDRESH P. THAKUR) :: No inter-
ruptions, please. He is concluding.

SHRI P.J. KURIEN : Foreign investment
cannot be equated with foreign debt.
Foreign investment should be understood
with a different angle. That is a decision we
have taken deliverately to receive foreign
investment, and that is in the best interests
of the country.

Mr. S K.T. Ramachandran wanted that
the excqss staff in the Industry Ministry
should be used for collection and dissemi-
nation of information. I would like to
inform ¢he hon. Member that we have
alreaay restructured the DGTD, and 174
excess posts have been abolished. DGTD
today 1s restructed to do promotion work
for coliecting information. They have also
a data bank of technological information.
That work they are doing. T hope in the
days (0 come they will do it better.
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M. Kamal Morarka again wanted the
samc thing, that the DGTD excess staft
should be reoriented. I have already men-
tioned about that.

He <said that the exit policy should be
for manageinent also. In many cases, how
is management to be changed ? That is
restructuring by the BIFR. So, not that we
are considering only about workers.

Hon. Member Mr. Dayanand Sahay
wanted that labour-intensive projects should
be supported. 1 have already mentioned
that we are giving adequate support to the
small-scale sector.

Again an hon. Member mentioned about
the offloading of the shares. He wanted
20 per cent of the shares to be offloaded
in the market. I would like to inform the
Member that by offloading just 8 per cent
of the identified public sector units, we
could mop up more than Rs. 3,000 crores,
whereas our target for last year was only
Rs. 2,500 crores.

Yesterday many Members suggested that
this offloading should have been done
directly in the capital market. Hon. Mr.
Morarka also mentioned that. Well, Sir, I
would like to submit that it is a very
dangerous proposition. If we had done
that, if we had offloaded the entire shares
in the capital market in order to mop up
these Rs. 2,500 crores, the capital market
would have crashed, and the prices would
have fallen. So, it should never be done.
That is why, we thought that we would
first offload it to the mutual trusts and
financial institutions. They will gradually
offioad it to in the merket so that the impact
is not felt in the market.

SHRI JAGESH DESAI : Please tell us,
of the face value of the shares, whether
you got 100 per cent, 200 per cent or 300
per cent, What did you get ? This is very
important because there is public sector
loss.

SHRI P. J. KURIEN : That is what T
am saying. Had I off-loaded it into the
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market, the realisation would have been
still less. Do vou wan! me to do that?
With 8 per cent we mopped up, we could
get Rs. 3,000 crores more. If we had off-
loaded that into the market directly, we
would have got still less. So, we have taken
the correct decision. ! would inform the
House that we have appointed a Committee
to examine all possibilities so that oft-
loading in 1992-93 can Le dove in the best
possible way. Dr. & Madhavan  wanted
that finance should te made available to
licensed factorics. Financial assistance is
given by the financial institutions subject to
viability.

SHRIMATI RENUKA CHOWDHURY:
Mr. Minister, may [ a¢l" you something ?

SHRI P.J. KURIEN : No. I don't yield.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : He is not
yielding to women also. (Inferruptions)

SHRI P. J. KURIEN : Because there is
paucity of time, I cannot touch all the
pomts. So, whatever points I have not been
able to touch, T am ready to write to the
hon. Members concerned. T would use this
opportunity to thank all the Members who
have taken part in the discussion. All thair
suggestions will be taken note cf. T will
try to accommodate them to fhe maXimum
extent possible, but differences are always
there.

THE VICE-CHAIRMAN
CHANDRESH P. THAKUR) :
mine.

SHRI P. J. KURIEN : Yes. Sir. T would
like to say one thing that the hon. Members
whether on this side or that side, all wanted
a vibrant economy for our country. They
all wanted our industry to prosper, more
employment gencration and self-reliance. On
all these points we arec all agreed, but on
the implementation side we have a slight
difference.

THE VICE-CHAIRMAN
CHANDRESH P. THAKUR) :
Minister is looking happy.

(PROFK.
Including

(PROF.
And the

[RAJYA SABHA]
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SHRI P. 1. KURIEN : I
cooperation of all the hon. Members on
the positive steps taken by the Government.
Thank you very much.

request the

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) : Now, we
take up the Appropriation (No. 2) Bill,
1992.

SHRI ASHIS SEN: Will you please

ull'ow me just one sentence to be recorded
before the Minister goes ?

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) - Discussion
cn that has concluded. Thdt is over. The

Minister has gone. (Interruptions)

'HE APPROPRIATION
1992

(NO. 2) BILL,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SHAN-
TARAM POTDUKHE) : Sir, 1 beg to

move—

“ihat the Bill to authorise payment
and appropriaticn of certain sums
from and out of the Consolidated
Fund of India for the services of the
financial year 1992-93, as passed by
the Lok Sabha, be taken into consi-
deration”.

The Bill provides for withdrawal out of
the Consolidated Fund of Iadia of the
amounts requirad *o wmeet the expenditure
for the year 1992-93 charged on the Fund
as well as the Grants voted by the Lok
Sabha.

Gross disbursement of Rs. 23339891
creres are provided in the Bill. After setting
of recoveries, receipts taken in reduction
of expenditure and transactions in the
nature of accounting adjustments, the net
provisions aggregate Rs. 1,19,087 crores.
Of this, an amount of Rs. 34,612 crores
is for Central, State and U.T. Plan. The
provision for Defence expenditure is
Rs. 17,500 crores, for interest payment



